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FACTUAL & ACTION TAKEN REPORT 

Ref: Factual &Action taken report in compliance to the Hon‟ble NGT order 
dated 03.11.2023 in the matter of OA 158/2023 (CZ) “Chandar Singh 

BagwanVs.State of Madhya Pradesh &Ors.”: - 

Hon‟ble NGT issued following instructions on dated 03.11.2023 in 

the matter of OA 158/2023 (CZ) “Chandar Singh Bagwan Vs. State of 

Madhya Pradesh &Ors.” 

 

1. Issue raised in this application is exorbitant quantum of illegal mining of 

sand taking place at village Badagaon, Babri, Jajna, Charua, Nhalai, 

Madhagaon, Jahajpur, JanwasamSemalwad, Mhow Kala Ninor, 

Chhipaner, Ambajadeed, Chhidgaoankacchi, Neelkanth, of District 

Sehore, wherein, there is not even a single allocated/valid Sand Quarry 

in terms the of the list of Sand Quarries, for which, the tender has been 

floated as per the Madhya Pradesh Sand Mining Policy, 2019 as the date 

of the tender has already been over on 30/06/2023 and the work of the 

non-applicant no. 7 still continues.  

2. For carrying out illegal sand mining, JCBs, Pokland and Kashtis are 

being used, which are excavating illegal sand from the river bed of 

Narmada in and around the mentioned villages of District Sehore. After 

excavating the sand from the river bed, all the excavated sand is 

collected in the adjacent farm land of the villagers disturbing the entire 

flaura fauna of the fertile soil/ agricultural land of the mentioned 

villages. 

3. By illegally excavating sand from all the above-mentioned villages 

adjacent to Narmada bed in District Sehore, the sand is transported to 

various locations as per the demand and arrangements. In order to 
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transport the sand from the illegal query, Electronic Transit Permit ( 

ETP) /Royalty is generated of some other area wherein illegal sand 

mining is taking place in some other distance location around Narmada 

bed.The google coordinated have captured pictures of dumpers loaded 

with sand at some specific location at a specific time whereas the 

Royalty has been paid from some other distant locations.  

4. A substantial issue of environment has been raised.  

5. Issue notice to the respondents, returnable within four weeks. 

Respondents are directed to submit their reply within six weeks through 

E-filing portal, preferably in the form of searchable PDF/ OCR Support 

PDF and not in the form of Image PDF.  

6. Applicant is directed to take necessary steps for service to the 

respondents by both ways and also on available email. 

7. We deem it just and proper to call a report on the matter in issue in 

present Original Application, from a Joint Committee consisting of:- 

i.One representative from Collector, Sehore, (M.P.). 

ii. One representative from Central Pollution Control Board, (M.P.). 

iii. One representative from Madhya Pradesh Pollution Control Board. 

8. The Committee is directed to visit the place and submit the factual and 

action taken report within six weeks. The State PCB will be the nodal 

agency for coordination and logistic support. 

As per the petition, following points are reviewed for illegal sand 

mining: 

 M/s Power Mech Project Ltd. tender has gotten over on 

30.06.2023, still illegal excavation of the sand from the river 

beds of Narmada from various areas around/ghats/belts of 
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Narmada for which no permission has been granted for sand 

mining. 

 Extraction of sand mining is taking place during day and night 

hours and by way of pandubbies. There are more than 

hundred pandubbies at the area in question which are 

extracting sand illegally from the river bed of River Narmada 

leading to disruption of the river course of river Narmada and 

causing environmental degradation. 

 Electronic Transit Permit ( ETP ) /Royalty is generated of 

some other area wherein illegal sand mining is taking place in 

some other distance location around Narmada bed. 

 

In compliance to the order of Hon‟ble NGT dated 03.11.2023, a joint 

committee consisting of the following officials of the concerned department is 

constituted: - 

 

(i) Dr. Anoop Chaturvedi, Scientist „B‟, CPCB, Bhopal. 

(ii) Shri Rajendra Parmar, District Mining Officer, Sehore.  

(iii) Shri Subodh Bhargava, Jr Scientist, RO, MPPCB, Bhopal. 

Apart from the officials, Ms. Prakamya Tiwari, Assistant Engineer (C), 

Regional Office, MPPCB, Bhopal was present during the inspection. Joint 

committee on dated 05.03.2024 conducted a site.The photographs taken during the 

inspection are enclosed as Annexure I. 

The joint committee discussed the issues mentioned in the petition and 

accordingly decided to obtain the information primarily from the concerned 

departments viz., District Mining Office, Sehore and M/s The M.P. State Mining 
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Corporation Ltd., Bhopal. The main points are related to the operation of sand 

mines after contract period and verification of the pit passes issued for sand 

transportation also action taken by the district mining office against the illegal 

mining / transportation etc. are considered. The points on which information is 

required from the concerned departments are mentioned as under: 

1. Information of operation of sand mines after 30.06.2023. 

2. Information and verification regarding issuance of Electronic Transport 

Passes (ETP), after June 30, 2023. 

3. The measures taken by the District Mining Office, Sehore, in relation to 

the illegal mining and transportation of sand. 

4. Operational status of sand mines. 

 

A. A letter was issued to Managing Director, M.P. State Mining Corporation, 

Bhopal vide letter no. 465 dated 07.03.2024 regarding operation of sand 

mines after 30/06/2023. The copy is enclosed as Annexure II.  The M.P. 

State Mining Corporation, Bhopal vide letter no. 270 dated 14.03.2024 has 

submitted the information. Copy is enclosed as Annexure III. As per 

information submitted, the points mentioned are as under : 

i. Sand mines were not being operated by M/s Power Mech Project 

Ltd. after 30.06.23 for excavation of sand. 

ii. According to the information submitted, the 10 ETPs enclosed with 

the petition have been issued from the sand stock yards and not 

from sand mining sites. 

B. In references to the Hon‟ble NGT order dated 03.11.2023, being nodal 

agency in the case MPPCB issued vide letter no. 462 dated 07.03.2024 to 

District Mineral Officer, Collector Office, Sehore to provide information of 
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illegal sand mining. The copy is enclosed as Annexure IV. In this regard, 

District Mineral Officer, Collector Office, Sehore vide letter no. 1196 dated 

12.03.2024 has provided the information regarding action taken for illegal 

mining, illegal transportation and illegal storage in the year 2023-2024. The 

descriptive information with letter is enclosed as Annexure V. As per 

information submitted: 

1. Illegal mining in the year 2023-24: Total quantity seized by mineral 

department is 18,934 m
3
. Total fine imposed is Rs. 30,748,150/-. 

Total amount of deposited fine is Rs. 49,21,400/-. 

For the remaining amount, eight cases are filed before the court. 

 

SNo. Number of 

Vehicles and 

machineries seized  

Quantity  

of 

Minerals 

Seized 

(in m
3
) 

Penalty 

Imposed 

(in Rs.) 

Amount 

Deposited 

(in Rs.) 

1. 3 JCBs & 5 Tractor 

Trolley 

370  5,58,000 5,58,000 

2. 17 JCBs 406 14,60,750 13,47,250 

3. 17 Poclain 17492 2,70,70,850 14,82,600 

4. 7 tractor Trolley 106 3,95,050 3,95,050 

5. 21 Boat Engine 63 2,57,250 2,20,500 

6. 4 Loader 108 4,09,000 4,09,000 

7. 5 Dumper 193 3,01,250 2,13,000 

8. 1 Poclain& 1 

Dumper 

56 85,000 85,000 
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9. 2 JCBs & 1 

Dumper 

140 2,11,000 2,11,000 

 

2. Illegal transportation in the year 2023-24: Total quantity 

seized by mineral department is 2988.5 m
3
. Total fine 

imposed is Rs. 2,00,23,032/-. Total amount of deposited fine 

is Rs. 1,75,72,320/-. 

For the remaining amount, seventeen cases are filed before 

the court. 

Sno. Number of 

Vehicles and 

machineries 

seized 

Quantity  

of 

Minerals 

Seized 

(in m
3
) 

Penalty 

Imposed 

(in Rs.) 

Amount 

Deposited 

(in Rs.) 

1. 124 Dumper 2707.5 1,71,13,794 1,48,52,832 

2. 92 Tractor 

Trolley 

281 29,09,238 27,19,488 

 

3. Illegal storage in the year 2023-24: Total quantity seized by  

mineral department is 341 m
3
. Total fine imposed is Rs. 

1,190,775/-. Total amount of deposited fine is Rs. 

10,20,025/-. 

For the remaining amount, two cases are filed before the 

court. 
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Sno. Number of 

Vehicles and 

machineries 

seized 

Quantity  

of 

Minerals 

Seized 

(in m
3
) 

Penalty 

Imposed 

(in Rs.) 

Amount 

Deposited 

(in Rs.) 

1. 1 JCBs 14  51,400 51,400 

2. 12 Dumper 273 9,02,250 8,07,500 

3. 2 Tractor 

Trolley 

34 1,61,125 1,61,125 

4. - 20 76000 - 

 

C. In reference to the inspection of the sites, so as to verify whether the 

mines are still being operated by the M/s Power Mech Project Ltd., 

the inspection committee had visited the sand mines.  The committee 

visited the Badagaon, Babri, Jajna, Charua, Nhalai, Madhagaon, 

Jahajpur, JanwasamSemalwad, Mhow Kala, Ninor, Ambajadeed, 

Neelkanth, of District Sehore. As per the environmental clearance 

issued by MPSEIAA the mines are transferred to M/s The M. P. State 

Mining Corporation Ltd, Bhopal (Annexure VI) and currently mines 

are being operated by the M. P. State Mining Corporation Ltd, 

Bhopal. 
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Earlier, in the matter of OA No. 75 of 2021 Smt. Geeta Laxmi Meena 

Vs State of MP, Hon‟ble NGT directed to state authorities to take 

stringent action against the violation of law and in case any mining 

activity is found in contravention of the rules take punitive action, in 

spite of the above directions still illegal sand mining is not fully 

stopped, however local authorities are taking action against the 

violators.  The local authorities to keep constant vigil over the mining 

activity of the area for better implementation of rules.    

 

CONCLUSION 

As per the observations of the site visit and information received from the 

Mining Department, Govt. of Madhya Pradesh regarding issuing of pit 

passes, it can be concluded that no mining activity carried out by M/s 

Power Mech company after 30.6.2023, however ETP had been issued 

from the stock yards for transportation of sand because the permission of 

sand stocking was extended upto 30.9.2023 by the Government of MP.  

Hence, the main points mentioned in the petition i.e. illegal mining and 

storage of sand are not in consonance with the field observations. 

Presently the Environmental Clearence has been transferred to The M. P. 

State Mining Corporation Ltd, Bhopal for further operation of all the 

sand mines of Sehore district. 
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Recommendations:  

In view of the above the following recommendation made by the 

committee: 

1. The mechanism to control illegal mining as suggested by the CPCB in 

the OA 75/2021 in the matter of Smt. Geeta Laxmi Meena Vs State of 

M.P. should be considered and complied with in light of the SSMG, 

2016 and EMGSM, 2022. 

2. Warning Boards intimating the penalty for illegal mining and 

transportation of sand should be placed by the Mining Department at 

prominent locations of mining and stock yards.  

3. District authorities shall strengthen the site inspections by the Revenue 

Department and Mining Department of State Government at regular 

intervals for the mines as well as the stock yards. 

 

 

Brajesh Sharma 

Regional Officer, 

Regional Office, 

MPPCB, Bhopal 

 

Dr. Anoop Chaturvedi 

Scientist „B” 

RD,CPCB, Bhopal 

 

 

 

 

Rajendra Parmar 

District Mining Officer, 

Mining Department, 

Sehore 

Subodh Bhargava 

Jr. Scienctist, 

Regional Office, 

MPPCB, Bhopal 
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Inspection Photographs in OA 158/2023  

On Dated 05.03.2024 

      Somalvada Sand Mines 

Janwasa Sand Mines 
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Annexure I



 

Mahu Kalla Sand Mines 

Ninor Sand Mines 
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Jahajpura Sand Mines 

Charua Sand Mines 
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Nehlai Sand Mines                                                Neelkanth Sand Mines 

 

Ambajadeed Sand Mines 
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A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 11:34:03 from IP No: 49.36.19.101.

B. 157936-The M.P. State Mining Corporation Limited (Ambajdid-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 43

Annexure VI



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 11:34:03 from IP No: 49.36.19.101.

B. 157936-The M.P. State Mining Corporation Limited (Ambajdid-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 44



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 11:34:03 from IP No: 49.36.19.101.

B. 157936-The M.P. State Mining Corporation Limited (Ambajdid-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 45



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:10:23 from IP No: 49.36.19.101.

B. 157937-The M.P. State Mining Corporation Limited (Ambajdid-03 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 46



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:10:23 from IP No: 49.36.19.101.

B. 157937-The M.P. State Mining Corporation Limited (Ambajdid-03 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 47



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:10:23 from IP No: 49.36.19.101.

B. 157937-The M.P. State Mining Corporation Limited (Ambajdid-03 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 48



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:24:02 from IP No: 49.36.19.101.

B. 157938-The M.P. State Mining Corporation Limited (Badgaon -01 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 49



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:24:02 from IP No: 49.36.19.101.

B. 157938-The M.P. State Mining Corporation Limited (Badgaon -01 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 50



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:24:02 from IP No: 49.36.19.101.

B. 157938-The M.P. State Mining Corporation Limited (Badgaon -01 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 51



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:28:25 from IP No: 49.36.19.101.

B. 157939-The M.P. State Mining Corporation Limited (Badgaon -02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 52



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:28:25 from IP No: 49.36.19.101.

B. 157939-The M.P. State Mining Corporation Limited (Badgaon -02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 53



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:28:25 from IP No: 49.36.19.101.

B. 157939-The M.P. State Mining Corporation Limited (Badgaon -02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 54



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:42:34 from IP No: 49.36.19.101.

B. 157942-The M.P. State Mining Corporation Limited (Jawasa-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 55



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:42:34 from IP No: 49.36.19.101.

B. 157942-The M.P. State Mining Corporation Limited (Jawasa-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 56



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:42:34 from IP No: 49.36.19.101.

B. 157942-The M.P. State Mining Corporation Limited (Jawasa-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 57



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:46:55 from IP No: 49.36.19.101.

B. 157944-The M.P. State Mining Corporation Limited (Babri-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 58



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:46:55 from IP No: 49.36.19.101.

B. 157944-The M.P. State Mining Corporation Limited (Babri-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 59



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:46:55 from IP No: 49.36.19.101.

B. 157944-The M.P. State Mining Corporation Limited (Babri-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 60



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:52:39 from IP No: 49.36.19.101.

B. 157945-The M.P. State Mining Corporation Limited (Jahajpura-01 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 61



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:52:39 from IP No: 49.36.19.101.

B. 157945-The M.P. State Mining Corporation Limited (Jahajpura-01 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 62



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:52:39 from IP No: 49.36.19.101.

B. 157945-The M.P. State Mining Corporation Limited (Jahajpura-01 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 63



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:56:40 from IP No: 49.36.19.101.

B. 157946-The M.P. State Mining Corporation Limited (Jahajpura-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 64



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:56:40 from IP No: 49.36.19.101.

B. 157946-The M.P. State Mining Corporation Limited (Jahajpura-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 65



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 12:56:40 from IP No: 49.36.19.101.

B. 157946-The M.P. State Mining Corporation Limited (Jahajpura-02 Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 66



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 13:00:27 from IP No: 49.36.19.101.

B. 157947-The M.P. State Mining Corporation Limited (Jajna Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 67



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 13:00:27 from IP No: 49.36.19.101.

B. 157947-The M.P. State Mining Corporation Limited (Jajna Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 68



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 04/10/2023 13:00:27 from IP No: 49.36.19.101.

B. 157947-The M.P. State Mining Corporation Limited (Jajna Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 69



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 06/01/2024 17:53:43 from IP No: 49.36.16.8.

B. 159607-M\s.The M.P State Mining Corporation Limited (Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 70



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 06/01/2024 17:53:43 from IP No: 49.36.16.8.

B. 159607-M\s.The M.P State Mining Corporation Limited (Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 71



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 06/01/2024 17:53:43 from IP No: 49.36.16.8.

B. 159607-M\s.The M.P State Mining Corporation Limited (Sand Mine) accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 72



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:08:38 from IP No: 49.36.16.188.

B. 160274-M\s.The M.P State Mining Corporation Limited (Neelkant Sand Mine),Sehore  accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 73



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:08:38 from IP No: 49.36.16.188.

B. 160274-M\s.The M.P State Mining Corporation Limited (Neelkant Sand Mine),Sehore  accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 74



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:08:38 from IP No: 49.36.16.188.

B. 160274-M\s.The M.P State Mining Corporation Limited (Neelkant Sand Mine),Sehore  accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 75



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:00:14 from IP No: 49.36.16.188.

B. 160274-M\s.The M.P State Mining Corporation Limited (Neelkant Sand Mine),Sehore  accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 76



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:00:14 from IP No: 49.36.16.188.

B. 160274-M\s.The M.P State Mining Corporation Limited (Neelkant Sand Mine),Sehore  accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 77



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:00:14 from IP No: 49.36.16.188.

B. 160274-M\s.The M.P State Mining Corporation Limited (Neelkant Sand Mine),Sehore  accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 78



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:32:51 from IP No: 49.36.16.188.

B. 160277-M\s.The M.P State Mining Corporation Limited (Janwasa-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 79



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:32:51 from IP No: 49.36.16.188.

B. 160277-M\s.The M.P State Mining Corporation Limited (Janwasa-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 80



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:32:51 from IP No: 49.36.16.188.

B. 160277-M\s.The M.P State Mining Corporation Limited (Janwasa-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 81



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:04:05 from IP No: 49.36.16.188.

B. 160277-M\s.The M.P State Mining Corporation Limited (Janwasa-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 82



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:04:05 from IP No: 49.36.16.188.

B. 160277-M\s.The M.P State Mining Corporation Limited (Janwasa-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 83



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:04:05 from IP No: 49.36.16.188.

B. 160277-M\s.The M.P State Mining Corporation Limited (Janwasa-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 84



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:04:05 from IP No: 49.36.16.188.

B. 160277-M\s.The M.P State Mining Corporation Limited (Janwasa-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 85



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:36:34 from IP No: 49.36.16.188.

B. 160278-M\s.The M.P State Mining Corporation Limited (Janwasa-4 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 86



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:36:34 from IP No: 49.36.16.188.

B. 160278-M\s.The M.P State Mining Corporation Limited (Janwasa-4 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 87



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:36:34 from IP No: 49.36.16.188.

B. 160278-M\s.The M.P State Mining Corporation Limited (Janwasa-4 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 88



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:07:31 from IP No: 49.36.16.188.

B. 160278-M\s.The M.P State Mining Corporation Limited (Janwasa-4 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 89



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:07:31 from IP No: 49.36.16.188.

B. 160278-M\s.The M.P State Mining Corporation Limited (Janwasa-4 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 90



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:07:31 from IP No: 49.36.16.188.

B. 160278-M\s.The M.P State Mining Corporation Limited (Janwasa-4 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 91



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:07:31 from IP No: 49.36.16.188.

B. 160278-M\s.The M.P State Mining Corporation Limited (Janwasa-4 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 92



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:38:05 from IP No: 49.36.16.188.

B. 160282-M\s.The M.P State Mining Corporation Limited (Somalwada Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 93



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:38:05 from IP No: 49.36.16.188.

B. 160282-M\s.The M.P State Mining Corporation Limited (Somalwada Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 94



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:38:05 from IP No: 49.36.16.188.

B. 160282-M\s.The M.P State Mining Corporation Limited (Somalwada Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 95



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:12:58 from IP No: 49.36.16.188.

B. 160282-M\s.The M.P State Mining Corporation Limited (Somalwada Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 96



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:12:58 from IP No: 49.36.16.188.

B. 160282-M\s.The M.P State Mining Corporation Limited (Somalwada Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 97



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:12:58 from IP No: 49.36.16.188.

B. 160282-M\s.The M.P State Mining Corporation Limited (Somalwada Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 98



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:18:19 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 99



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:18:19 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 100



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:18:19 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 101



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:10:43 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 102



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:10:43 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 103



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:10:43 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 104



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:15:11 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 105



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:15:11 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 106



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:15:11 from IP No: 49.36.16.188.

B. 160283-M\s.The M.P State Mining Corporation Limited (Charua Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 107



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:34:48 from IP No: 49.36.16.188.

B. 160284-M\s.The M.P State Mining Corporation Limited (Jahajpura-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 108



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:34:48 from IP No: 49.36.16.188.

B. 160284-M\s.The M.P State Mining Corporation Limited (Jahajpura-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 109



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:34:48 from IP No: 49.36.16.188.

B. 160284-M\s.The M.P State Mining Corporation Limited (Jahajpura-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 110



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:17:17 from IP No: 49.36.16.188.

B. 160284-M\s.The M.P State Mining Corporation Limited (Jahajpura-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 111



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:17:17 from IP No: 49.36.16.188.

B. 160284-M\s.The M.P State Mining Corporation Limited (Jahajpura-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 112



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:17:17 from IP No: 49.36.16.188.

B. 160284-M\s.The M.P State Mining Corporation Limited (Jahajpura-3 Sand Mine),Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 113



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:12:15 from IP No: 49.36.16.188.

B. 160285-M\s.The M.P State Mining Corporation Limited (Nehlai Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 114



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:12:15 from IP No: 49.36.16.188.

B. 160285-M\s.The M.P State Mining Corporation Limited (Nehlai Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 115



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:12:15 from IP No: 49.36.16.188.

B. 160285-M\s.The M.P State Mining Corporation Limited (Nehlai Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 116



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:19:23 from IP No: 49.36.16.188.

B. 160285-M\s.The M.P State Mining Corporation Limited (Nehlai Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 117



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:19:23 from IP No: 49.36.16.188.

B. 160285-M\s.The M.P State Mining Corporation Limited (Nehlai Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 118



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:19:23 from IP No: 49.36.16.188.

B. 160285-M\s.The M.P State Mining Corporation Limited (Nehlai Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 119



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:19:23 from IP No: 49.36.16.188.

B. 160285-M\s.The M.P State Mining Corporation Limited (Nehlai Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 120



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:13:59 from IP No: 49.36.16.188.

B. 160286-M\s.The M.P State Mining Corporation Limited (Ninor Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 121



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:13:59 from IP No: 49.36.16.188.

B. 160286-M\s.The M.P State Mining Corporation Limited (Ninor Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 122



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 17:13:59 from IP No: 49.36.16.188.

B. 160286-M\s.The M.P State Mining Corporation Limited (Ninor Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 123



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:21:31 from IP No: 49.36.16.188.

B. 160286-M\s.The M.P State Mining Corporation Limited (Ninor Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 124



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:21:31 from IP No: 49.36.16.188.

B. 160286-M\s.The M.P State Mining Corporation Limited (Ninor Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 125



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:21:31 from IP No: 49.36.16.188.

B. 160286-M\s.The M.P State Mining Corporation Limited (Ninor Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 126



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:21:31 from IP No: 49.36.16.188.

B. 160286-M\s.The M.P State Mining Corporation Limited (Ninor Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 127



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:40:51 from IP No: 49.36.16.188.

B. 160287-M\s.The M.P State Mining Corporation Limited (Mahukala Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 128



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:40:51 from IP No: 49.36.16.188.

B. 160287-M\s.The M.P State Mining Corporation Limited (Mahukala Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 129



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 20/02/2024 16:40:51 from IP No: 49.36.16.188.

B. 160287-M\s.The M.P State Mining Corporation Limited (Mahukala Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 130



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:22:54 from IP No: 49.36.16.188.

B. 160287-M\s.The M.P State Mining Corporation Limited (Mahukala Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 131



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:22:54 from IP No: 49.36.16.188.

B. 160287-M\s.The M.P State Mining Corporation Limited (Mahukala Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 132



A. Copy of Environmental Clearance(if any)  Uploaded in XGN on 19/02/2024 12:22:54 from IP No: 49.36.16.188.

B. 160287-M\s.The M.P State Mining Corporation Limited (Mahukala Sand Mine), Sehore accepts the LEGAL responsibility

    and undertakes that the furnished information is CORRECT & ACCURATE. 133


